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Place No.

of
employees
Akbarpar (includig Tanda) . 800
Bahojou . . 500
Raamrauli (Centre Allahabad) 2,250
Bhadoi 900
Etamadpur . . . 800
Faizabad (including Sohawal) 800
Fatehganj . . 1,400
Gorakhpur 1,650
Haldwani 900
Hardwar . 6,350
Lohata (Centre Varanasn) 500
Makhanpur . . 1,100
Najibabad . . 750
Putlighar 900
Rishikesh 2,650
Sardar Nagar 500

(b) The Employees’ State Insurance
Scheme is proposed to be implemented
in all Centres having an insurable popu-
lation of 500 and above during the
Fourth Five Year Plan, The Scheme is
yet to be implemented in the above
Centres which have an insurable popu-
lation of 500 and above,

(c) On a rough estimate, the annual
recurring  expenditure on  providing
medical care to the insured persons and
their familics, is expected to be Rs. 11
lakhs.

(d) As at (a) above.
SUGAR REQUIREMENTS OF STATES

726. SHRI GADILINGANA GOWD:
Will the Minister of FOOD AND
AGRICULTURE be pleased to stute :

(a) the quantity of total sugar re-
quirements of the States of Uttar Pra-
desh. Bihar, Haryana during the year
1967-68;

(b) the names of sugar mills func-
tioning in these States and the period
for which they functioned during the
above period and the quantity of sugar
produced by these mills; and

(c) the quantity of sugar exported
from these States during 1967-68 ?

THE MINISTER OF STATE IN
THE MINISTRY OF FOOD, AGRI-

KARTIKA 23, 1890 (SAKA)
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CULTURE, COMMUNITY DEVE-
LOPMENT AND COOPERATION
(SHRI ANNASAHIB SHINDE): (a)
Controlled sugar is allotted to States
according to availability. However, the
monthly quota of controlled sugar re-
quired by the States of Uttar Pradesh,
Bihar and Haryana was as under :—

Date Monthly

of quota

commu- required

nication  (tonnes)

Uttar Pradesh 13-3-68 15,603
8-8-68 21,000

Bihar . 1-3-68 6,832
Haryana . 13-6-68 3,294

(b) A statement showing the names
of the sugar mills in the States of Uttar
Pradesh, Bihar and Haryana, their dates
of start and closure, and the quantity of
sugar produced by them in 1967-68 is
laid on the Table of the House. [Placed
in Library. See No. LT-2111/68).

(¢) No sugar from these Stales was
exported outside India. The quantity
of sugar despatched from these States
to other States during the period ¢cto-
ber, 1967, to September, 1963, was as
under :

(lakhs tonnes)

From Uttar Pradesh 583
From Bihar . . 0:62
From Haryana 0-20
T § sreTang feaw dwreat e
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() sfawift & whAgd agerd
gfafa & w=wl ok o & fasg
T gaed T o ol 97 g
FIFR g et wer afr sqg &Y
‘% W1 H4T 3 |y F F7 Ifa qifw-
FT AT 41; AR

(9) =1 =g gra gwfag
sfawifai a3 fag U sme #1 e
# @ gu I fawg #1¢ FHaAEY A
TR ? ’

wr, yfe avfae fawe o
WEOR WATHG W To-dt (SR
Qo TRo Teqaeawit) : () &(¥).
AFAFT THA FT AT @ra I aur
9z 93 @ & AT |
e & o sfewrfat gra @

wawt 9T =q

728. off TS WA : FT
HWIT qwat Ig aa19 F1 FAT w41

(%) 2fagmaxd 14 faawas, 1968
& gzrar & foen afosge qur gfew
gufeeege g F@ws § faw
$% F, T qAT AT FRA T
FAC T FT T fFa-fFa wqmT aar
sfawifat & fag 35 fvg @,

(&) amr (F) 7 feafaa sfawfat
#tg &fea, geg afamagr gAdwx
A gferw, Fuas & foaar &5 Fr,
AT TGT TATHT T T1T §T; AT

(1) S7 o= g foaam sag gam ?

wag wT fawor aay dwre fawn &
TR (ot go o quTN): (F)
(7). W a) sfufas £ g
26 FY AT @Y FAfgq A 3fie &
TH gIAAT F1 AWT-92d 9 @AT Ifaq
T g |

ATy T e fraa § wrgfen

wnfedt & aawii & fed fyfta aan

g 3o} & gefea a1
729, 4% wxw fag witfean: 7

NOVEMBER 14, 1968

Written Answers 196
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LAND REFORMS IN VARIOUS STATES

730, SHRI K. SURYANARAYANA:
Will the Minister of FOUD AND
AGRICULTURE be pleased to state :

(a) the States which have introduced
land reforms till the 15th August, 1968
and the ceiling limits fixed on holdings
by an individual as also the land in
acres taken over by the respective State
Governments and distributed so far to
the land less poor people from those
surplus lands;

(b) whether State Governments have
formed any Joint Co-operatives/Collec-





